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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Response in compliance to Hon’ble National Green Tribunal (NGT),
Principal Bench, New Delhi Order dated 29.09.2023 in OA No-196/2022
Hariom Gupta & Ors. Versus Nagar Palika Parishad, Loni & Onr.

Respected Sir,
——With reference to the above subject mentioned above in complianceof ————
Hon’ble National Green Tribunal order dated 29-09-2023 in OA No-196/2022
Hariom Gupta & Ors. Versus Nagar Palika Parishad, Loni & Onr. response report
is hereby submitted for kind perusal and necessary action please.
Enclosure: Response report.

Yours Sincerely

(Vi .

s Mishra)
Regional Officer
Copy to:
1- Member Secretary, Central Pollution Control Board, New Delhi for
information.
2- Member Secretary, U.P. Pollution Control Board, Lucknow for
information.

3- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi
for perusal and necessary action please.

4- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board,
Lucknow for information.

5- Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

=

Regional Officer
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Reply/response with respect to Hon'blezgl' order dated 29.09.2023 passed in the
matter of Hariom Gupta Vs Nagar Palika Parisad Loni & Ors. in MA No. 38/2023 in
OA No. 196/2022.

IT IS MOST RESPECTFULLY SHOWTH HERE WITH:-

Subject: Hariom Gupta Vs Nagar Palika Parisad Loni & Ors. In MA No. 38/2023 in
OA No. 196/2022.

Complaint: Grievance regarding dumping of Hazardous sewerage in surrounding of
Nagar Palika area to the green belt, NH-709B, opposite Ansal state end,
sector C-1, Trans Delhi Signature City, Loni, Ghaziabad.

1. Order of Hon’ble NGT dated 11.03.2022.
The Hon’ble NGT in the said matter passed the following direction on

11.03.2022, which is placed as under:-

“. ueen.Grievance of the applicant Mr. Hariom Gupta is regarding
dumping of hazardous sewerage of surrounding Nagar Palika area to the Green
Belt, NH-709B, opposite Ansal State End., Sector C-1, Trans Delhi Signature City,
Loni Ghaziabad. It is submitted that sewerage is filed in the Green Belt and
when it overflows, it enters into Ansal State End and in temple area. It is further
submitted that due to poisonous water of sewerage, hundreds of large trees
have died. It is also submitted that this hazardous sewerage is also entering
into the underground water streams, polluting the ground water and harming
the environment at large............... "

In compliance of Hon’ble NGT order dated 11.03.2022, the Joint Committee
conducted inspection of the said on 21.06.202 and filed report on 21.11.2022 before
Hon’ble National Green Tribunal

2. Order of Hon’ble NGT dated 25.05.2023.

The Hon’ble NGT in the matter of MA no. 38/2023 in OA No. 196/2022 passed

the following direction on 25.05.2023 which is placed as under:-

......... In view of the averments made in the application and observations in the

report of the Joint Committee, we consider it appropriate to have the response

of the State of U.P., through its Chief Secretary, UPPCB, through its Member

I-



Secretary, the District Magistrate,ZI;inabad and EO, Municipal Council, Loni,
Uttar Pradesh who stand impleaded as respondents no. 1 to 4......... "
3. Order of Hon’ble NGT dated 29.09.2023

Further, Hon’ble NGT in the said matter passed the following direction on
29.09.2023 which is placed as under:-

“ e RESpONse by respondents no. 1 to 4 be filed within three
months at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
supported PDF and not in the form of Image PDF.......... "

Reply/response on behalf of UPPCB:-

(i) In compliance of Hon’ble NGT order dated 29.09.2023 officials of Regional
Office, UPPCB, Ghaziabad conducted inspection of the said site on
27.12.2023 in presence of Sub Divisional Magistrate, Loni, Executive

Officer, Nagar Palika Parisad, Loni, Ghaziabad.

(i)  During visit it was observed that MSW was not found dumped in the said
sites and Executive Officer, Nagar Pallika Parishad, Loni, Ghaziabad
informed that the same has been removed.

(iii)  During the site visit it was found that the problem of water logging is still
existing and the area is filled with sewerage which is generated from
nearby area. There is no proper arrangement for its disposal as proper
drains are not there. However, construction of drain was found going on
during inspection (Photo attached).

(iv) Groundwater samples were collected from two places near the site during

inspection. Details of there analysis report is as below: -

Locations pH Color | Conducti | TDS Total Calcium Magnesiu | Chioride
vity Hardness | Hardness | m
Hardness ]
From House 7.0 10 2080.0 1346.0 380.0 112.0 24.0 700.00
of Hazi
Riyasat  Ali,
Ansal Tronica
City, Loni,
Ghaziabad.
From House 6.9 10 2350.0 1524.0 400.0 116.0 26.0 750.0
of Mohd.
Rasid, Village
Pavi, Loni,
Ghaziabad. | | | | .
Standard 6.5-8.5 | 5-15 ' - | 500-2000 | 200-600 75-200 30-100 | 250-1000

| o




(v)  During inspection nearly 60 t7eg were found in dry conditions (without
leaves), which maybe likely due to waterlogging.

(vi) During inspection, Executive Officer, Nagar Palika Parisad, Loni, Ghaziabad
informed that the place shown (the land in question) has been marked to
NHAI for the construction of flyover and said land is acquired by NHAI and
drains are to be constructed by them to avoid water logging. Construction
of drain was found going on during inspection.

(vii) During inspection, Executive Officer, Nagar Palika Parisad, Loni, Ghaziabad
informed that they have sent letters to NHAI at regular interval, reminding
them to complete the work as soon as possible so that the work for the
drain can be done soon.

4. Letters were written to Nagar Palika Parisad Loni, Ghaziabad by Regional

—_ Officer, Uttar Pradesh Pollution Control Board, Ghaziabad from time to time
for required action. Copy of the said letters are annexed as Annexure-I.

5. In compliance of above notice sent by the UPPCB, Ghaziabad, a letter dated
06.01.2024 from Nagar Palika Parishad, Loni, Ghaziabad has been received.
Copy of the said letter is annexed as Annexure-Il. According to the said letter
the land from where the water is flowing in acquired by NHAI and their
construction is still pending. Nagar Palika Parishad, Loni, Ghaziabad have sent
letters at regular interval to NHAI reminding them to complete the work as
soon as possible so that the work for the drain can be started.

6. Photographs taken at the time of inspection of site: -




The above report is being submitted for kind perusal and necessary
action please.

(Vipul Kumar) (Kunwar Santosh Kumar)
Assistant Environmental Engineer Assistant Environmental Engineer
Uttar Pradesh Pollution Control Board Uttar Pradesh Pollution Control Board
Ghaziabad Ghaziabad
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